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IN THE CENTRAL ADMINISTRATiVE TRIBUNAL: HYDERABAD

AT HYDERABAD

OA.563/96 déted : 16-7-96
Between

Smt. D. Rayanamma : Petitioner

and

1. Flag Officer Commanding in chief

Eastern WNaval Command HQ

Visakhapatnam

2. Chief Staff Officer
Eastern Naval Command
HQ, Visakhapatnam

3. Dy. Genl. Manager (Pers)
Naval Dock Yard
Visakhapatnam

4. Sri M. Samuel, JDO(L)
Enguiring Authority
Naval Dockyard

Visaknapatnam : Respondents

Counsel for the applicant : P.B. Vijayakumar
Advocate

Counsel for the respondehts : V. Rajeswara Rao

SC for Central G

CORAM

HON. MR. H. RAJENDRA PRASAD, MEMBER (ADMN,

e

pvE.

BENCH

e




Judgement

Oral Order ﬁper Hon. Mr. H. Rajendra Prasad, Membar (a)

Heard Sri B,M. Patro forféri P.B. Vijayvakumar] at
great length. Heard Sri v, Rajeswara Rao for the

respondents,

2. The main grievance of the applicant is that th

Ingquiry Officér appointed earlier by the previous
Disciplinary authority should not be permitted to cén-
tinue the inguiry andT?%e same is illegal, Despite,
however, everf opportunity is being given, no autho ity,

rule, ruling or judgement could be cited in support bf

his claim.
3. The application is misconceived. There is no mgrit

and the same 1S disallowed at the admission st ge.

iDated : July 16, 96
Dictgted in Open Court
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OA-563£ 95,

Copy tos- y

1 Blag Officer, commanding in Chief,Eastern -
Naval Command HQ,VlsaKhapatﬁam.

2. Chief 3taff Officer, Eastern Java; Command
HQ, ViSakhapatnam.

3. Dy.General.Manager(Pers),
Naval Dock Yard, Vlsa{hapatnam.

4, Sri M.5amuel,JDO(0),Enquiring Authority,

5. One copy to Mr.P.B.Vijayakumar,Advocate,CAT.Hyd

6. One copy to Mr.V.Rajeswara Rao,SC for Central
Government, :

7. ©ne copy to Library,CAT.Hyds

3. One spare cOpy.
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IN THE CENITRAL ADMINISTRATIVE TRIBUNAL:

HYLERABAD_BENCH AT HYLERABAD

THE HON'BLE MR.JUSTICE M.G.CHAUDHARI .
VICE-CHAT :

AND —

Qa—”’;/’r'.

THE HON'BLE MR,H.RAJENDRA PRASAD:M(A)

Date'dz 7 é-:

1996
S'IQER/JUDG%
M 2ARR/ T ARG,
0.A.No, 595796 55%;{35 ?PTQ( ‘ t
ol bloT (Wi : L

Adm.i.ted. and Interim Directions

issued.

J’/M;ﬁgul_{lox;:ed. 437*1 7%,, A 7’7«»«:&?‘&3@\*}%

Disposed of with directions

No order \as to costs.
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